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Justice Anand Vasant Nirgude born on September 30 1954.  He was 

enrolled as an Advocate on December 5, 1978.  He practiced for 10 years 

and 10 months in District and other Courts at Nanded in Criminal 

Sessions cases, Criminal Appeals, Civil Suits appeals etc.  He was 

appointed as City Civil Court Judge on October 20, 1989, transferred 

and posted as the President M.S. Co-operative Appellate Court Mumbai 

on February 22, 1999, as Joint District Judge, Thane on January 12, 

2004, as Judge City Civil Court Judge Mumbai on May 2, 2006 and as 

the Principal Judge Family Court, Mumbai on March 2, 2007.  He was 

appointed as an Additional Judge of the Bombay High Court on April 16, 

2008. 

 

 

 

 
Source from book Judges of the S.C. and the H.C. Edn. 2009, Pub. Ministry of Law and Justice .  


